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- DETENTION AND RLLEASE OF HEMBERS

The following wireless message dated 8.12,95

" addressed to. thée Hon'ble Speaker, Yelhi Legislative

ihssembly from the Deouty Commissioner of. Pollce,'New Delhi
District, New" Délhi was received on 14,12,95 -

"I have the honour to inform you that S/Shri
‘Swarup Chand Rajan, MNaresh Chand Gaur, Gian
Chand, Vinod Kum&ér Sharma and O.P. Babbar,
Hon ble Members of Legislative Assembly,
N.C.T. of Delhi alongwith their other suppo-
rters,were detained under section 65 of Delhi
Police act, 1978 for disobeying the lawful
directions of Police from Parliament Street,
infront of Police Sta tion Parliament Street,
New Delhi at 1330 hours today i.e. 8.12,95.

They were released at 1400 hours
from Police Station Parliament 3trect, New
Delh.i, t}'le same day i.nel 8-12 0950"

P,N. GUPTA
SECRETARY




